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SL No. % of Aadhaar Saturation level No. of Districts
1. >=00% 63
2. <90% & >=80% 75
3 <80% & >=T70% 78
4. <70% & >=60% 83
5. <60% & >=50% 65
6. <50% 271

Detailed information regarding number of total Aadhaars generated in each district

in the country, is available at Attps:/portal uidai.gov.in/uidwebportal/dashboard. do

(by Enrolment for Aadhaar is voluntary in nature and therefore it is an on-going

exercise.

(c) and (d) Ministry of Home Affairs had raised the matter of integrity of data
collected by UIDAI as well as its security in view of the methodology adopted by UTDAL
A mechanism of inter-ministerial coordination has been put in place to address such
concerns, where the UIDAI has engaged with the Ministry and the security agencies
to resolve the issues. Furthermore, UIDAI has put in place a procedure and process for
enrolment in accordance with the recommendation of Demographic Data Standards
and Verification Procedure (DDSVP) Committee Report and the Biometric Standards
Committee Report. In addition, a number of processes have been put in place to ensure

that the data collected by UIDAI is not accessed in any unauthorised manner.

Moreover, Aadhaar project is primarily a development initiative. Aadhaar does not
bestow any rights, entitlements or claims to citizenship, on the Aadhaar number holder. It
is for the statutory/implementing authorities to determine the eligibility under the various

laws and acts applicable.
(e) No such proposal is under consideration of the Government at this stage.
BPL people in country

T1772. SHRINARENDRA KUMAR KASHYAP: Will the Minister of PLANNING
be pleased to state:

(a) whether a large number of people in the country are living below poverty

line;

TOriginal notice of the question was received in Hindi.
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(b)y if so, the details thereof, State-wise/UT-wise during last three years;

(¢) whether existing norms to determine the number of people hiving below
poverty line are like obstacle in poverty alleviation, if so, Government’s reaction thereto;

and
(d) the corrective measures taken/likely to be taken by Government thereon?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (SHRI
INDERIIT SINGH RAQ): (a) and (b) The Planning Commission estimates poverty
from the Large Sample Surveys on Household Consumer Expenditure carried out by
the National Sample Survey Office (NSSO) of the Ministry of Statistics and Programme
Implementation. These surveys are normally conducted on quinquennial basis. The latest
data of Large Sample Survey on Household Consumer Expenditure has been collected
by NSSO in its 68" round conducted in 2011-12. The poverty lines and poverty ratios
for 2011-12 computed following the extant Tendulkar methodology have been released
through a Press Note issued on 22nd July, 2013. According to this Press Note, for the yvear
2011-12 the poveity ratio in the country is 21.9 per cent. The State/UT-wise details are

given in the Statement (See below).

(c) and (d) No, Sir. As per the latest estimates, percentage of persons living below
the Poverty Line in 2011-12 has been estimated as 21.9% for the country as a whole. The
comparative poverty ratio in the country for 1993-94 and 2004-05 was 45.3% and 37.2%

respectively.
Statement
Number and percentage aof population below poverty line by States - 2011-12

{ Tendulkar Methodology)

Sl No. States Rural Urban Total

Percentage No. of Percentage No. of PercentageNo. of
of Persons of  Persons of  Persons
Persons (lakhs) Persons (lakhs) Persons (lakhs)

1 2 3 4 5 6 7 8
L. Andhra Pradesh 10.96 61.80 5.81 16.98 920 7878
2. Arunachal Pradesh 38.93 425 20.33 0.66 3467 4091

3: Assam 33.89 92.06 2049 9.21 31.98 101.27
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1 2 3 4 5 6 7 8
4. Bihar 3406 32040 3123 3775 3374 35815
9y Chhattisgarh 44.61 88.90 2475 1522 3993 10411
6. Delhi 12.92 0.50 9.84 16.46 991 1696
7. Goa 6.81 0.37 4.09 0.38 5.09 0.75
8. Gujarat 21.54 7535 10.14 2688 1663 10223
0 Haryana 11.64 19.42 10.28 9.41 11.16 2883

10. Himachal Pradesh 8.48 5.29 433 0.30 8.06 5.59

11. Jammu and Kashmir  11.54 10.73 7.20 2.53 1035 13.27

12. Jharkhand 40.84 104.09 2483 2024 3696 12433
13. Karnataka 24.53 92.80 1525 3696 2091 129.76
14. Kerala 9.14 15.48 4.97 8.46 7.05 2395
15. Madhya Pradesh 35.74 190.95  21.00 4310 31.65 234.06
16. Maharashtra 2422 15056 9.12 4736 1735 19792
17. Manipur 38.80 71.45 32.59 278 36.89 10.22
18. Meghalaya 12.53 3.04 9.26 0.57 11.87 3.6l
19. Mizoram 3543 1.91 6.36 0.37 2040 227
20. Nagaland 19.93 276 16.48 1.00 18.88 376
21 Odisha 35.69 126,14 1729 1239 3259 13853
22. Punjab 7.66 13.35 9.24 9.82 826 2318
23. Rajasthan 16.05 84.19 10,69 1873 1471 102.92
24, Sikkim 9.85 0.45 3.66 0.06 8.19 0.51
25. Tamil Nadu 15.83 59.23 6.54 2340  11.28 82.63
26. Tripura 16.53 4.49 7.42 0.75 1405 524
2 Uttaralchand 11.62 8.25 10.48 3.35 11.26  11.60

28. Uttar Pradesh 3040 47935 2606 118.84 2943 598.19




Written Answers fo [ 24 July, 2014] Unstarved Questions 281

1 2 3 4 5 6 7 8

29. West Bengal 2252 141.14 1466 4383 1998 184.9%

30. Puducherry 17.06 0.69 6.30 0.55 9.69 1.24

31 Andaman and 1.57 0.04 0.00 0.00 1.00  0.04
Nicobar Islands

32. Chandigarh 1.64 0.004 2231 2.34 21.81 235

33 Dadra and 62.59 1.15 1538 0.28 3931 143
Nagar Haveli

34 Daman and Diu 0.00 0.00 1262 0.26 9.86  0.26

35, Lakshadweep 0.00 0.00 344 0.02 277 0.02
Arr Inpia 2570 216658 1370 531.25 2192 269783

Notes:

1. Population as on 1st March, 2012 has been used for estimating number of persons below
poverty line. (2011 Census population extrapolated)

Poverty line of Tamil Nadu has been used for Andaman and Nicobar Islands.
Urban Poverty Line of Punjab has been used for both rural and urban arcas of Chandigarh.
Poverty Line of Maharashtra has been used for Dadra and Nagar Haveli.

Poverty line of Goa has been used for Daman and Diu.

=i T

Poverty Line of Kerala has been used for Lakshadweep.
Submission of Rangarajan Committee Report

1773. SHRI B K. HARI PRASAD:
SHRI P RAJEEVE:
SHRI ARVIND KUMAR SINGH:
Will the Minister of PLANNING be pleased to state:

(a) whether the Rangarajan Committee has submitted its report to Government on
Suresh Tendulkar Committee’s methodology of estimating poverty which had drawn flak
in September, 2011 when the Centre had filed an affidavit in the Supreme Court;

(by ifso, whether the Rangarajan Committee review report has affirmed the findings
of the Suresh Tendulkar Committee’s findings;

(¢) 1inot, the new findings of the Rangarajan Committee on poverty line estimation;

and



